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RELIEF TO BLEEDING MADRAS FABRICS 
*326.      SHRI M. C. SHAH t SHRI 

BABUBH M M. CHINA! : 
Will the Minister of COMMERCE be pleased  to  

state : 
(a) whether the Government of Madras 

have approached the Government of India 
for relief to be provided to weavers and 
traders of Bleeding Madras fabrics, because 

•of huge accumulations; 
(b) whether it is a lact that Bleeding Madras 

fabrics are facing competition in U.S.    Markets;   
and 

(c) if the answers to parts (a) and (b) above   
be   in   the   affirmative,   what   action 

'Government   have  taken  in  the  matter 
THE DEPUTY MINISTER IN THE MINISIRY OF 

COMMERCE (SHRI M. SHAH QURESHI) : (a) No. 
Sir. Representations were, however, received from 
manufacturers of Bleeding Madras and associations 
of weavers about accumulation  of stock   with  
them. 

(b) Yes,   Sir.   from   imitation   fabrics 

(c) A statement is laid on the Table of ihe  
House. 

STATEMENT 
The following steps have been taken to reduce 

the stock of Bleeding Madras bi Id hy   weavers  
and  traders :— 

(i) The H.H.E.C, entered the market 
immediately and started purchases of Bleeding 
Madras cloth. The Corporation has already 
purchased 4.9 Iakh yards of this  cloth. 

(ii) In addition, the H.H.E.C has announced a 
"Special Marketing Scheme" for purchase of 
standard varieties of Bleeding Madras from 
Weavers' Organisations, both co-operative and 
Masterweavers. 
( i i i )  An increase in the cash incentive from 2.5 
per cent, to 12.5 per cent, of the F.O.B, value has 
been announced for Bleeding Madras fabrics 
produced on more than  5  shuttles. 
2. With a view to protect the growing export of 

"Madras" fabrics from India from  competition  
from  American    manu- 

† The   question   was   actually   asked   on the floor 
of the House by Shri M. C. Shah. 

facturers, the term 'Madras was registered j as a trade 
mark in U.S.A. in 1960. Our Embassy in Washington 
is also taking up with the U.S. Federal hade 
Commission the question of the misuse of the name 
'Madras' by manufacturers oi the imita tion  fabrics. 

SHRI M. C. SHAH : While welcoming the steps 
taken to reduce the stocks held by the weavers and 
the traders, may 1 know what the production of this 
Bleeding Madras was and also the sate, indigenous 
and  export,   during  the  last  ihree  years ? 

SHRI MANUBHAl SHAH : Sir, the exports of 
Bleeding Madias started with 1.9 mi l l ion  yards in 
1961 and they rose to 23 million yards last year. 
There has been a slump in the trade in the United 
States with imitation fabrics competing there with 
the original Bleeding Madras. Also. design-wise 
and colour-wise. Ihere is a new taste and, therefore, 
we are changing the colours and ihe designs. In ihe 
current year, the sales. 1 think, are about 15 million   
yards. 

SHRI M. C. SHAH : From paragraph 2 of the 
statement it appears that Government had taken 
steps to register the term 'Madras' in 1960 in the 
United States. Even then the US Federal Trade 
Commission is misusing this term and it has given 
the name 'Madras' to the manufacturers of imitation 
fabrics. Government have taken step but may I 
know whether any result has been achieved now ? 

SHRI MANUBHAl SHAH : In the three cases 
that we had filed before the Federal Court of the 
United States, we won in every case. But the trouble 
is that they always devise new methods to bring in 
the words 'Bleeding Madras' in different manners 
according to the legal advice that they receive. It is 
a continuing struggle. Ultimately, it is not merely 
fighting in their market but keeping the designs to 
th changing taste that will keep us in that market. 

SHRI M. C. SHAH : This is a prestige commodity 
and, therefore, instead of dumping this commodity 
there, if it is in short supply, its prestige will po up. 
Wil) that not help us ? 

SHRI MANUBHAl SHAH That is a very    
correct    situation    and    a    correct 
analysis.    That is what we are doing now. 
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SHRJ BABUBHAI M. CH1NAI ; In the 
statement which has been handed to us, it has 
been mentioned that the H.H.E.C. has entered 
the market. May I know what the situation of 
the market is after he H.H.E.C, entered the 
market and whether the markel  has 
stabilised? 

SHRI MANUBHAI SHAH : Well, Sir, as 
my hon. colleague has already mentioned, we 
have purchased five lakh yards for the special 
marketing scheme. This has stabilised the 
price and the flow of the goods to the 
godowns. And on die whole, the weavers are 
feeling gTeat relief. We have also issued 
pamphlets in Telugu and Tamil requesting the 
weavers not to produce the traditional 
Bleeding Madras but to go to the 6, 8 and 9-
suttle, to what they call the blue tone and 
jewel tone designs, which are now popular in 
the United   States. 

SHRi B\BUBHAI M. CH1NAI : May I 
know whether it is a fact thai Japan has 
entered the United States market with the the 
Bleeding Madras quality, tliat they are 
competing with us and that the result is that 
our export has gone down considerably ? 
What remedial measures have Government 
taken to see that we are in a position to 
compete along with Japan ? 

SHRI MANUBHAI SHAH : Japanese 
exports of this fabric, of this particular type 
are marginal. Therefore, I would not subscribe 
to the theory that they pose a very serious 
threat. At the same time, it is certain that the 
same people who use the same type of design 
for long years do not like the old design, they 
want a change. So, the present thing is that we 
have engaged marketing specialists to carry 
out a market survey about the change in the 
taste of the people so that we can be bet er 
informed to change the designs. 

 

SHRI M. RUTHNASWAMY : Is it t, fact 
that the recent steep rise in the price of 
Bleeding Madras in the U.S.A. markets is 
largely responsible for the slump in the sale of 
Bleeding Madras in the United States, because 
ihe U.S.A. is one of the biggest buyers of 
Madras Bleeding ? 

SHRI MANUBHAI SHAH Price ha? no 
relationship because the local price is about 52 
to 55 cents per yard and the retail market-up 
price is about 95 to 110 cents. The real 
problem is we have to keep on moving with 
the change in taste and change our designs. 
The earlier glamour will wear out unless we 
do that. This is the direction in which we are 
working. In the U.S.A. ihere is a 25 per cent, 
tariff duty also which adds about 10 to 15 
cent. All these things are properly being taken 
into  account. 


